.1 TEM NO. 104 COURT NO. 3 SECTI ON 1|

SUPREME COURT COF | NDI A
RECORD OF PROCEEDI NGS

CRI' M NAL APPEAL NQO(s). 203 OF 2002
STATE OF U. P. Appel lant (s)
VERSUS
Kl SHAN PAL & ORS. Respondent ( s)
(Crl.A 203-204/2002)
Dat e: 28/04/2009 These Appeals were called on for hearing today.
CORAM :
HON BLE Dr. JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTI CE ASOK KUVAR GANGULY
For Appellant(s)M. S.R Singh, Sr.Adv.
M. Sandeep Singh, Adv.
M. Anuvrat Sharna, Adv.
M. Jatinder Kumar Bhati a, Adv.
For Respondent (s) Dr. Moni ka Gusai n, Adv.
M. Hariom Yaduwanshi, Adv.
M. Ranbir Singh Yadav, Adv.
UPON hearing counsel the Court made the follow ng
ORDER

Li st on 29/ 4/ 20009.

[ SUVAN WADHVA] [ SHASHI BALA V1 J]
COURT MASTER COURT MASTER



